
tourist centres ' this y ar ' may. have tUfn d' 
a way a DUn1be~' of foreign tourj t~ from 
visiting India. ~owever, nO estimate of 
their number is av,ailable. 

(c) In order to encouruge investment 
in the hotel ' industry, Government bas 
extended several incentives/concessio. s to , I ' 

the· hotel . industry. These include exemp-
tion fr~m th ~RTP Act in the mat~er of 
both new projects nnd expan ion f ,exist-
tins hotels; income tax boliday to new 
hotels ; higber depre'ci J tion allowapce; 
central ubsidy for con truction ' of new 
bot Is j specified backward areas; int • 
e t , ubsidy on , hoteJ toans advanced by 

1 CI; oreign Exchange Incentive Q'Jota 
for overseas advertising,/publ :cit¥, promo- . 
tional ' tour I import of provisions, equip-
m nt including veh 'cles (u )to two in a . 
year); cc ncessionaI customs duty on a 
number of ,,items imported by hotels for 
act~al use; priority in the allotment 0 ' 
t lepbone/telex c nncct ions, etc. Be ides, 
some of the State Govel'nments have also 
accorded hotels/tourism the status of.. an 
indu try. wb :ch entitte hotels ' to uc~ 

concessions/iocent ives ' as are avaHable to 
olb . r . dustde in the re ,ective Stat 's. 

In the public sector, the Ind i~ Tour; Q1 

Development (Dorporation is setting up a 
30-room' hotel at Gulmarg . bes ides expan-

• sion of ' 2 hotels ' and conversion of e' 
Travell~rs' L e into 'a hotel. . It is also 
c nstructing 6 hotels as joint venture pro-
jects with the State Ooveluments. 

'The epartment ' f Tourism also is 
s ' tting .Up Yatri N iwases , and Forest 
Lodgc~, in coll ab,?rat ion w it~ the State 
Governments.. to proyide accommodation . 
for budget t uris ls. 

Diversion of Cptton ,MiIIs,Fuods 

1625. &HRI D.P. JADEJA: WiH ·the 
Minister of TEXTILES b ; p leased' to 
state : 

: . 

I~, 1908 (SA 

(b) whether the ' Indian Cotton Mins 
Feder tion h 'lS .published a report to 

, prove that ' there is no sUf;h diversion' or 
, funds: . 

. , 
(0) 'f so, whether Government tiave 

stud ied the financial an' 'Jy is and report 
published by the Indi , ft Cotton Mills 
Federation ; and 

(d) the reaction · of :Union Govern-
m nt ? 

THE MINISTER'OF fATE OF THE 
MINISTRY 0 TEXTILES (SHR( RAM 
N·'WAS MIRDHA): (a) , Government are 
not aware of any such sp Hic finding ;n 
aoy study ~onducted by Govet ment. 

(b) Yes , Sir. 

' (c) ' No, Sir. 

(d) oes not urise in vjew of (c) above. 

. Review of OG'L Policy 

1626. pR., O.S. RAJHANS: will the 
·M'inister of COMMERCE be pleased to 
state ': 

(ai whether O .:lVernment ' re reviewing 
the list of i(ems covered .by t e Open 

,Genentl Lic nee (OGL) ,polioy, ; and 

(b) if so, when the . vised OGL policy 
would be announced 1 

THE MINlSTER OF COMME 'CE 
(SHRI P. Sl:UV SH NKBR) : (a) and·(b). 
The ba ic obj~ctives of i npoit policy are 
to provide easy ac\!ess to inputs essential 
for maximising ' 'PI oduction and exports 
and at the same time promoting self. 
realiance and safe"Sllarding the reasonable 
interests ot ..the domestic industry. . 0 
achieve these objectiyes th e import· pOlicy 

. is kept under constant review and nece -
sary co rect ive measutes are tCilken (rom 
time to time. 

Official Recognition to E· r\' ce eo's 
Organt,aUQD 

., 1628. SHRI KAMAL C AUDHRY: 
, ~ilrtbe Minister of DE ENCE be pJea .. 
ed to 8t~te : . 
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(a) whether Government have g:ven 
recognition to ,any ·orpnisatioD of ex-
servicemen as their ,?fficial spokesman; 

(b) . if so, the particulars of such orga-
~ nisation and the criteria .laid down for 

such fecognition ; 
• 

(c) whether any representation from 
the N ational Ex-servicemen Coord'nation 
cPmmittee is pendiri8 with Government 
for grant of recognition as fficiaJ spo~es­
man of ex-servicemen ; and 

. (d) jf so, since when and the reasons ' 
for delay in takins decision thereon 1 

THE MINISTER OF STATE IN THJ? 
DEPARTMENT OF OEFENCB 
SEAR H "'ND DEVELOPMENT IN 
THE MIRISTRY of DEFENCE (SURI 
ARUN SINGH): (a) and (b). · There is 
no organisation of Ex-Servicemen fecog-

" niscd as such by the Government. · How-
ever . the Indian Ex-services League, with .. 
it affili ate at'Stat /District levels; repre-' , 
senting a cross-section. of ex-servicemen 
all over India is p~tro ised by the Govern- . 
ment~ 

(c) and (d). A, representation had been 
received from the National Ex-servicemen 
Coordination Committee tbfough its 

a t ron in 1985 for grant of recogDition as 
official spokesman of the ex-setvicemen'. 
Consid~ring th" fact that the Indian Ex· 
services League was generally morc repre-
sentative of ex-servicemen as a general 
body rather tban as representative of any 
particular bro d ,roup in 'terms of area 

. or employment in Government or cert~in 
types o~ institutions" Government had . 
decided tbat only a sinale agency, namely .~ 
tb Indian Ex-Service League shou1d be 
acknowledged as the sounding board for 
proposal relating to the welfare of ex· 
servicemen, particularlr in regard to ·wel-
fafe and re~employment f ex-servicemen 
whO are yet to find gainful employment. 
Government dOes not look upon any body 
of eX- ervicemen as an agency to negotiate 
a settl ment but a a body which ~a)' 
bring to the notice of Go\'er~ment the 
natut'C of problems facing the general 
body of ex-servemen. Hence there would 
be no advantage in . recolnisiog 
more tbaD OD such body. ' a this may , 

also lead to avoidable problems with any 
recolnition of a multiplicity of bodies. 
All tbis was explained in the reply 'sent 
on . 30.10.1985. Any particular class of 
problems brought to the notice of Govern .. 
ment by a y body of . ex-servicemen is 
looked ' into by Government for ~ppro-

. priate action. 

Growth rate of Rubber aad Demand ' by 
. 2000 A.D. 

1629. DR. ' K.G. ADIYOGI: Will the 
Minister of COM'MERCE be pleased to 
stato : 

(a) the production of r bber in India, 
. State-wise for the last three years ; 

(b) the expected rat e of rubber pro-
duction in the Seventh Plan each year and 
tep taken for tbe same ; 

(c) tbe expected demand of rubber by 
tbe year 2000 A.D. ; and 

(d) tbe land required for plantin8 
.:, rubber. State-wise? ' 

THE MINISTER OF COMMERCE 
(SHRI P. ' SHiv SHANKER) : (a) State-
wise production of .n'tural rubber during 
the last. three years is as unde : 

(Qty. in Tonnes) 

1983-84 1984-85 1985-86 
KeraJa 162,212 172.092 184,563 
Ta.mil Nadu 9,736 10,603 11.,025 
Karnataka 2.785 3,095 4.090 
Others '547 660 787 

---------~-....... --
Total 175,280 186,450 200.465 

(b) Expected rate of production during 
the 5c?venth Plan pe~jod is as under : 

1985-86 
1986-87 
1987-88 
.988-89 
1989-90 

(Qty. in TODoos) 

2OO,~65 (Actuals) 
220,000 (Latest estimated> 
235,000 (Estimate) 
250,000 (E8timat~) 
265,000 (Estimate) 




